
 265  Motion  re.  AGRAHAYANA  16,
 Internation  Situation

 Bangladesh  and  Pakistan  we  should
 always  be  prepared  to  negotiate,  not
 by  compromising  our  national  dig-
 nity  or  honour  but  we  must  be  pre-
 pared  to  give  reasonable  concessions
 both  to  Pakistan  and  Bangladesh  As
 I  said  we  were  part  of  the  same
 family  and  I  hope  that  a  time  will
 come  when  Pakistan,  Bangladesh
 and  India  will  unite  and  present  a
 totally  united  confident  picture  to  the
 whole  world.

 The  second  factor  which  is  very
 impoitant  is  our  yelationship  with
 the  Super  Powers  and  the  role
 of  big  powers  in  this  sub-continent.
 So  far  tnere  have  bee.  two  major
 powers,  the  Soviet  Union  and  the
 United  States.  The  Soviet  Umon  has
 pluyed  a  very  constructive  and  stabi-
 lising  role.  The  result  of  that  policy
 has  been  the  outstanding  agreement
 at  Tashkent.  Whether  it  failed  be-
 cause  of  Pakistan  or  due  to  something
 else  is  a  different  matter.  During  the
 Bangladesh  crisis  we  have  seen  how
 helpful  the  role  of  the  Saviet  Uimon
 has  been,  The  Soviet  policy  and  help
 has  been  very  useful]  in  regard  to  the
 establishment  of  Bangladesh  and  the
 Indo-Soviet  Treaty  of  peace  and
 triendship  is  another  outstandmg
 example  of  how  the  Soviet  Union  1s
 playing  a  constructive  and  stabilising
 role  in  the  sub-continent.  Therefore,
 to  compare  the  role  of  the  Soviet
 Union  with  that  of  the  other  super-
 power,  United  States,  is  not  to  my
 mind  very  proper  and  fair.

 17.45  hrs.

 (Mr.  Speaker  in  the  Chair.]

 आओ  हुकम  चन्द  कछवाय  (मुना):
 अध्यक्ष  महोदय,  मै  आ  की  व्यवस्था  चाहता

 हूं।  गृह  मंत्री  वक्तव्य  देने  वाले  है।  यह  किस-
 कान  कल  पर  ब्तिये  |

 अध्यक्ष  महोदय:  इन  का  फिनिश  कर

 लेने  दीजिए ।  आज  साप  गणपूर्ति  की  आत

 क्यो  नहीं  कर  र६  है?
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 SHRI  HARI  KISHORE  SINGH:  1
 do  not  know  why  Mr.  Kachwai  is  30
 allergic  to  the  mention  of  United
 States....

 MR.  SPEAKER:  He  1  not  allergic
 to  you.  He  wants  the  Mhnister  to
 make  the  statement,  because  the  time
 fixed  for  it  was  5.45.  All  right.  Mr.
 Pant.

 17.46  hrs.

 STATEMENT  RE.  INCIDENTS  IN
 DELHI  UNIVERSITY

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  HOME  AFFAIRS
 (SHRI  हू.  C.  PANT):  Sir,  on  6th
 December,  about  3000  to  4000  stu-
 dents  went  in  a  procession  ६  the
 Central  Office  of  the  University
 shouting  slogans  against  the  Univer-
 sity  It  1  a  matter  of  deep  regret
 that  in  pursuance  of  an  ill-advised
 design  to  occupy  the  University  Offices,
 some  students  started  pounding  on
 the  doors  of  the  Vice  Chuncellor’s
 offic.  The  glass  windows  of  the  offices
 ot  the  Pro-Vieec  Chancellor  and  Re-
 gistrur  were  smashed.  Some  =  stu-
 dents  forcibly  centered  the  100m  ot
 the  Dean  of  Students  Welfare,  The
 Vice  Chancellor  requested  police
 assistance  apprehending  more  serious
 violence.  On  the  arrival  of  the  police,
 some  students  indulged  in  intense
 ston  throwing  at  the  police.  The
 Police  had  to  resort  to  the  use  of  tear-
 gas  shell,  tv  disperse  the  crowds,  On
 dispersing,  some  students  burnt  one
 bus  and  partially  damaged  another.
 A  DTC  booth  was  also  burnt.  Ten
 persons  were  arrested  in  the  course
 of  these  incidents.

 The  Vice-Chancellor  has  made  an
 appeal  to  the  students  and  teachers  to
 realise  the  gravity  of  the  situation  and
 ensure  that  peaceful  conditions  are
 created  for  the  normal  functioning  of
 the  University.  I  would  earnestly  re-
 quest  all  sections  of  the  House  to  give
 no  countcnance  to  those  who  would
 resort  to  violence  or  threats  of  vio-
 lence  and  to  cooperate  in  the  restora-
 tion  of  normalcy  in  the  University.
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 शी  गटल  बिहारी  आाअयेयी  (ग्वालियर):

 क्या  मंत्री  महोदय  सारे  मामले  की  अदालती

 जांच  कराने  के  लिए  तैयार  है
 ?  उन्होंने

 ऐसी  आते  कही  हैं  जो  विद्याथियों मे  और

 उत्तेजना  पैदा  करेंगी  ।  (व्यवधान)

 eee ee  नहीं  अध्यक्ष  महोदय,  तो  आप  हमे

 बहस  का  मौका दें  ।

 MR,  SPEAKER:  I  made  it  very
 clear  in  the  morning  that  a  statement
 will  be  made.  When  that  statement
 is  being  made,  we  have  10  follow  the
 rules.  No  questions  could  be  allowed.
 If  you  want  a  discussion,  there  is  a
 way  of  asking  for  it  ....(interrup-
 tions)

 oft  फूल  बन्द  वर्मा  (उज्जैन)  :  वाइस

 चांसलर  के  कमरे  मे  पुलिस  सादी  वर्दी  मे

 पहले  ही  से  मौजूद  थी  ।  उन्होंने  यह  तोड़
 फोड़  कराया  है  ।

 if

 आरी  अटल  बिहारी  वाजपेयी  :  हम  ने

 मोशन  दिया  है  ।  आप  कल  के  लिए  थोड़
 समय के  लिए  चर्चा  रख  दीजिए ।

 यह  मामला  इस  तरह  ज्यादा  देर  तक  नहीं

 चल  सकता  t  आप  इस  पर  चर्चा  एलाऊ
 कीजिए ।

 MR.  SPEAKER:  I  did  not  allow
 the  adjournment  motion  in  the  morn-
 ing.  We  have  discussed  it  many  a
 time  through  Calling  Attention
 Notice.  But  I  do  not  refuse  any  dis-
 cussion.  That  could  be  arranged.
 Whatever  might  be  the  version  that
 the  papers  have  given,  this  is  not  the
 proper  time  to  controvert  them,

 SHRI  ATAL  BIHARI  VAJPAYEE:
 Tomorrow.  र

 MR.  SPEAKER:  We  can  discuss  it
 any  ‘time,  Let  us  wait  for  some  time..
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 (interruptions),  The  hon.  Minister
 has  made  a  statement.  You  have  also
 come  out  with  your  retorts.  We  will
 try  to  fix  some  time  for  it.

 SHRI  JYOTIRMOY  8080  (Dia-
 mond  Harbour):  Tomorrow?

 MR.  SPEAKER:  Tomorrow  we  have
 Private  Members’  Business,  Let  us
 see,

 SHRI  H.  N.  MUKERJEE  (Calcutta—
 North-East):  In  any  case,  the  Gov-
 ernment  would  have  to  come  here
 for  a  discussion.  The  sooner  the
 better.  (interruptions)

 MR  SPEAKER:  I  um  also  of  the
 view  that  the  position  wil]  be  made
 clear  when  a  discussion  takes  place
 Now  every  day  something  happens.
 It  is  much  better  if  the  government
 makes  the  position  clear  every  day.
 1  is  quite  surprising  that  the  stu-
 dents  have  acted  like  this,  One  ot
 them  acted  as  the  Vice-Chancellor.

 SHRI  JYOTIRMOY  BOSU:  There
 are  reasons  for  that.

 SHRI  ATAL  BIHARIL  VAJPAYEE:
 1  15  symbolic,

 MR.  SPEAKER:  If  tomorrow  somc-
 body  comes  here  and  says  “I  am  the
 Speaker  of  the  Lok  Sabha”  or  day
 after  tomorrow  somebody  says  “I  am
 the  Chief  Justice  of  the  Supreme
 Court  of  India”  where  will  it  end?
 If  the  students  could  become  Vice-
 Chanccllors  even  before  getting  any
 degrees,  it  would  be  a  great  blessing.
 I  think  the  position  should  be  made
 clear.  उ  think  #  would  be  much  better
 if  we  allow  a  short  discussion  on
 that  later  on.  We  will  decide  on  that.

 SHRI  JYOTIRMOY  BOSU:  Sir,  1
 rise  on  a  point  of  order.  You  have
 mentioned  about  newspaper  reports.
 I  want  to  draw  your  kind  attention
 to  two  statements  made  by  Professor
 Nurul  Hassan,  one  here  and  one
 before  Hajya  Sabha....
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 MR,  SPEAKER:  ‘You  can  write  to
 me  Please  do  not  refer  to  anything
 that  happened  in  the  Rajya  Sabha

 SHRI  JYOTIRMOY  BOSU:
 police  were  teaching  the
 lesson  (interruptions)

 The
 boys  a

 आओ  हुकम  चन्द  कछवाय  (मरना)  :
 अध्यक्ष  महोदय,  वजन व्य  में  ऐसी  बाने  कदी

 गर  2  जिनपे  त्रिद्याथिपो  को  ओर  चेत.
 मिलेगी  ।  इसलिए  हम  चाहने  हे  किट्स  पर

 चाहो।

 श्री  अटल  बिहारी  बाजपेयी  :  अध्यक्ष
 महोदय,  अगर  कन  चर्चा  के  लिए  मोका  नहीं
 देगे  तो  हमको  फिर  एउजनं॑मेट  माणन  नाना
 पड़ेगा  |

 अध्यक्ष  महोदय  :  रोज  कैसे  आ  सकता
 7 है

 श्री  अटल  बिहारी  बाजपेयी  दीगर  रोज

 पुलिस  मारती  रहेगी  तो  राज  एस्टीमेट
 मोशन  आएगा  |

 अध्यक्ष  महोदय  कहा  ्  रोचक  लेग
 अटेंशन की  बात,  कहा है  रोज़  एट  मिट
 मोहन  की  बात  ।  जब  कान्टीन्यूइंग है  तो

 We  will  decide  it  latter

 SHRI  प्.  N.  MUKERJEE:  We  want
 a  settlement  on  this  matter  Can't
 Government  take  the  advice  of  Par-
 hament  to  the  extent  we  are  capable
 of  giving.  Time  1  an  essence  of  the
 matte:  (Interruptions)

 MR  SPEAKER:  They  have  taken
 the  advice  thrice  already

 SHRI  H.  N.  MUKERJEE.  We  have
 to  do  something  about  it.  Tomorrow
 is  Friday;  then,  there  15  the  week-
 end....  (Interruptions)

 MR.  SPEAKER:
 is  Friday;  then,
 when.

 THE  MINISTER  OF  PARLIAMEN-
 TARY  AFFAIRS  AND  SHIPPING
 AND  TRANSPORT  (SHRI  RAJ

 We  will  try  to  fix
 there  is  तका  week
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 BAHADUR):  87  this  has  been  fully
 discussed  with  the  Education  Minis-
 ter.  As  you  said,  it  has  been  discussed
 thrice  (Interruptions)  Mr.  Atal
 Bihari  Vajpayee  15  asking  a  question.
 T  ask  him.  Why  should  a  demonstra-
 tion  of  this  type  take  place?  Why
 not  stup  violence?  Why  occupy  the
 Chair  of  the  Vice-Chancellor  or  the
 Pro-Vice-Chancellor  or  the  Registrar
 or,  for  that  matter,  the  Chair  of  the
 Dean?  Why  should  there  be  violence
 at  all?  Why  should  there  bea  de-
 monstration  at  all?  (Interruptions)

 SHRI  JYOTIRMOY  808:  We
 can  forego  our  lunch  hour  tomorrow.
 SEVERAL  HON.  MEMBERS:  No,  no.

 SHRI  JYOTIRMOY  BOSU:  Sir,  I
 propose  that  we  forgo  our  lunch  hour
 tomorrow  and  discuss  this  matter
 tomorrow

 SHRI  N.  K.  P.  SALVE  (Betul):
 They  want  a  political  solution  to  the
 matter.  We  shall  not  accept  that.  Let
 the  life  in  the  campus  be  normalised.
 (Interruptions)

 att  अटल  बिहारी  बाजपेयी :  अध्यक्ष

 महोदय,  यह  जो  मंत्री  महोदय  ने  वक्तव्य

 दिया  है  इससे  मामला  और  बिगडेगा,  स्थिति

 और  बिगड़ेगी।  इसलिए  आप  जल्दी  से  जल्दी

 उस  पर  चर्चा  का  मौका  दें  ।

 अध्यक्ष  महोदय  जल्दी हो  जायगा  ।

 आआ  अटन  बिहारी  वाजपेयी  :  अगर

 आप  सोमवार  के  लिए  टाल  देंगे  तो  फिर

 वह  एजेंट  पब्लिक  इम्पार्टेस  का  मैटर  नही
 रहो  1

 अध्यक्ष  महोदय  अगर  आप  अपना

 प्राइवेट  बिजनेस  का  टाइम  देने  के  लिए

 तैयार  है  नो  मुझे  कोई  एतराज़  नहीं  है  ।
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 आ  अटल  निहारि  वाजपेयी  प्राइवेट

 मेम्बर  जिसने  के  बाद  हो  सकता 2  1

 अध्यक्ष  नवोदय  यह  आप  देख

 लीजिये  a

 If  you  want  to  give  up  the  Private
 Members’  Business  time  tomorrow,
 I  have  no  obiection

 SHRI  JYOTIRMOY  BOSU:  We
 can  forgo  our  lunch  hour  tomorrow
 and  discuss  it
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 SEVERAL  HON.  MEMBERS:  No,
 no  (Interruptions)

 MR  SPEAKER:  J  thmk,  we  should
 put  it  sometime  next  week.  We  now
 adjourn  to  re-assemble  tomorrow  at
 11  aM,

 18.00  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Cluck  on  Friday,  De-
 cember  8,  1972/Agrahayunu  17,  1994,


